PENDING & DISPOSAL STATUS OF CASES IN THE HIGH COURT OF MANIPUR

: Total cases filed from Total number of disposed cases from 18.05.2018 to 31.08.2019 :
Total pending cases as : : Total pending cases
e 108 aHke 18.05.2018 to (Bench-wise/Judge-wise) 5 s PR 048
31.08.2019
Single Bench Single Bench Single Bench Disposal Main [Misc |Total Single Bench
Main cases 3525|Main cases 23311Hon'ble The Chief Justice 2137 417| 2554]}Main cases 2212
Misc. cases 1145]Misc. cases 802|Hon'ble Mr. Justice N. Kotiswar 301l 65 4561Misc. cases 1695
Total 4670|Total 3133|Hon'ble Mr. Justice L. Jamir 317 81 398|Total 3907
Hon'ble Mr. Justice Kh. Nobin 673 175 848
Hon'ble Mr. Justice M.V. Muralidaran 126 86 212
Total 3644 824| 4468
Division Bench Division Bench Division Bench Disposal Main [Misc. [Total Divison Bench
Main cases 315{Main cases 517}Hon'ble The Chief Justice + Hon'ble Mr. Justice N. Kotiswar 116 28 144}Main cases 253
Misc cases 195{Misc. cases 136|Hon'ble The Chief Justice +Hon'ble Mr. Justice L. Jamir 134 40 174]Misc. cases 140
Total 510|Total 653|Hon'ble The Chief Justice + Hon'ble Mr. Justice Kh. Nobin 282 70 352|Total 393
Hon'ble The Chief Justice + Hon'ble Mr. Justice M.V. Muralidaran 30 14 44
: Total| 562 152] 714
Hon'ble Mr. Justice N. Kotiswar + Hon'ble Mr. Justice Kh. Nobin 13 6 19
Hon'ble Mr. Justice L. Jamir + Hon'ble Mr. Justice Kh. Nobin o ¥ 22 54
Total 45 28 73
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